
HIGH COURT OF JAMMU & KASHIVIII~ AND LADAKH AT JAMMU 
(Exc n .: ising powers of llar Council und er Section 58 of the Advocates Act, l%1) 

* * * 

Subj ect: Transfer of Advocate License of lVIr. Azim lVIushtaq, Advocate. 

NOTIFICATION 

No.O Z (J?Q~"J_ /RG/LP Dated 0 ;;_/ tJ f /) 0),3 
r 1 

In pursuance of Bar Co uncil of India I eso lulion No. l -F/20 18 

(Transfer) dated 22.08.201 8, Shri Azirn Mushtaq, Advocate S/0 Shri Mushtciq 

Ahmad Pandith R/0 Village Jalalabad, Sopore, Distri ct Baramul la upon transfer of 
I 

his enrolment from Bar Council of Delhi , ts brought on the roll of Jammu and 

ashmir Bar Council. 

By Onler. \ 
,, ; 

. (. ) n:~ J 

,r/ • _....-3 \·_..\ ~ / . 

(M ohanim nd Yasin Bcigh) 
Registrar (Admn,)~ 

No: / b ·· .73 RG/LP Dated: 0 2. -0: · ~\/'1 1_~) 
Copy fonvardcd to the:-
l . Principal District & Sessions J uclge, Baramulla. 
2. Secretary Bar Council of India, New Delhi for information and necessary 

action. 
3. Ivianager Govt. Press, Jammu for 1 ublication in the nex t issue of Government 

Gazcttee. 
4. President, J&K High Court Bar Association, Srinagar. 
5. President, District Bar Associati on, Baramu ll a. 7 CPC c-Courts I Ii gh Court of J&K and Ladakh, Jammu for upl oading on 

the officia l website. 
7. Incharge Chie f Librarian, l Iigh Court Wing .Jammu/S rinagar Cor 

information and also keeping record of the same. 
8. Mr. Azim Mushtaq, Advocate S/0 Sh. Mushtaq Ahmad Pandith R/0 Vill age 

Jala\bad , Sopore, District Baramu ll a. , 
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